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THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
PARIMAL GHOSH) : (a) and (b). Yes,
Sir. -

() No, Sir. The Diesel engine was
only damaged and the cost of damage has
been estimated at
Rs. 11,090/-.

(@) Yes, Sir.

{e) The cost of damage to railway pro-
perty has been estimated at approximately
Rs. 82,940/-.
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SHR1 PARIMAL GHOSH : This was
a goods train ‘which left Cochin and the
engine of the train derailed while approach-
ing the bridge. Because of the momentum
the train was carried beyond the bridge
and it stopped after that. Fifteen wagons
adjacent to the engine capsized and fell
from the bridge. There has been no casual-
ties. The matter is under investigation
and the report has not yet come.
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SHRI PARIMAL GHOSH: I can
very well understand the concern of the
hon. Members because of a few accidents.

SOME HON. MEMBERS : A few ?

SHRI PARIMAL GHOSH : We. have
already stated on the floor of the House
that we have constituted a high power com-
mittee with Mr. Wanchoo as Chairman and
some other persons as members. They are
now going into the entire matter and they’
will complete their report very soon, when
it will be made available to the House.

MR. SPEAKER ; Next question—
absent. Next question. ’

SHRI D. N. PATODIA : Q. 1547 also
may be answered along with 1535.

H. E. C.,, Ranchi
+
*1535. SHRI TENNETI VISWA-
NATHAM -
SHRI MANIBHALI J.
PATEL :

Will -the Minister of INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS be pleased to state :

(a) whether it bas bsen reported in the
Engineering Times of the 1st April, 1968,
that in Dethi as well as in Ranchi, there is
genuing ppprehension regarding the im:
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pending crisis in the utjlisation of the capa-
city of the Heavy Engineering Corporation
which depicts a gloomy future for the Cor-
poratien ; and
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-.{b) if so, the reaction of Government
thereto and the proposed remedial steps
for the same ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT AND COMPANY AFFAIRS (SHRI
RAGHUNATH REDDI) : (a) Yes, Sir.

(b) Government are already seized of
the problem of unutilised capacity in the
various plants of Heavy Engineering Cor-
poration Ltd., and have initiated necessary
action to ensure that the plants are loaded
with orders to the maximum extent. As
regards the Heavy Machine Building Plant
of the Company, a team of Soviet Experts
was recently in India to study the problems
of the plant. Their Report was recently
received and the various recommendations
made therein are under consideration.

Heavy Engineering Corporation,
Ranchi
+ N

*|537. SHRI D. N. PATODIA :
Will the Minister of INDUSTRIAL DEVE-
LOPMENT AND COMPANY AFFAIRS
be pleased to state : -

(a) whether the Chairman of the Heayy
Engineering Corporation is reported to
have stated _that one of the causes_of low
efficiency’ in Heavy Engineering Corpora-
tion was prevalence of communalism and

casteism among the employees of the Cor-

poratlbn H
(b) whether Govemmcnt havo since

.taken steps to bring an end. to virus of
.communalism in the organisation ; and

~4c) the other steps whichk are proposed
‘to be taken to tone up the administrative
set-up of the Heavy Engineering Corpora-
tion so as to make it a profit making orga-
nisation ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT AND COMPANY AFFAIRS (SHRI
RAGHUNATH REDDI) : (a) No such

- seport has been brought m Governmient’s

notice.
(b) Does not arise.
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(c) The matter is under consideration
of the new Chairman and further action
will be taken as and when necessary.

o

SHRI ' TENNETI VISWANATHAM :
The Chairman of the Corporation has said
that he would continue to be active in
politics and to work for the socialist pat-
tern of society at the same time. Has the
Government enquired how this m!erestung
experiment is bemg carried on ?

SHRI RAGHUNATH REDDI : He is
an honorary Chairman ; he does not draw
any salary from the Heavy Engineering
Corporation, and he i§ free to take part in
politics.

SHRI TENNETI VISWANATHAM :
My question was not that he cannot
take part in politics, but how he could
combine the working of the Corporation
along with the conversion of society into
‘socialist pattern. How is he carrying on this
experiment and what - impact has it upon
the working of the Corporation. That is
what I wanted to know.

SHRI RAGHUNATH REDDI: The
practice js that quite a few Members of the
Rajya Sabha and the Lok Sabha are
Members of Corporation of this type and
they continue to be Chairman or Members
there as well as Members of parliamgnt.

-SHRI TENNETI VISWANATHAM :
My question was differeat. I was askipg
only about the impact of this, upon the
working of the Corporation. I am not
saying that he is not interested in politics
or that he cannot take part in politics.

SHRI RAGHUNATH REDDI: When
one believes in socialism and runs a
compény, perbaps it will havé a botter
effect 6n the company -tham it would be
otherwise.

SHRI S. R. DAMANI : On the one
hand, thie plant is running with idle capa-
city and, on the other hand, the orders
placed with them are executed after one
year. May I know from the hon. Minister
whethier he bas enquired about these
matters and what action has: been tnhsn to
lmprdve the eﬂciency 1





